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qeST < BT
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AT 3fp T B9 R e o= fafr ggal 8t 92 a0 # W
RGT SRR | 9 3 Ud 99 o Al 8 W SISl & UGdl¥ & AJAR
5T ereft &1 A9 Ugel BN, SHGT U9el H SuR wrd uiRa farar smoem | s
A FHEAT B9 IR dAe] & HIEgH q F b7 HiReT fhar S |

(vi) TR gRI@TeREd @ FYfed IMa & R R BR | Ud @1 durar eifow i

(vii)

yBTeE & I | v 99 & fofv BN | AeT 3fh B AR HH b AER R U9
BT fAATOT fHAT ST | BT 3f BT oM R BT SIey—

e WR W UfSd a4l doferdo  (B.Lib) ¥R w
S fawal 1 ureies @1 ofsqd @ fawat @
© | iR " | vt @ wftrer
2

qdqd AT BT fRrar &1 FeT 36 F 10 3BT BT AfARIT 9T < BRIT |
AT 3 WA B R a5 ffY gge 2Rl 9% UM § S @
SIRATT | 919 3 Td |9 o4 faf 8 W) Sl & Ty & gar g
gt HT AT Ugel BT, SEdT U # SR were FuiRa fear Soemm | g
FAMT B W dled] & AH | R B FiRor faar s
iuy fuek.k gr Ifefr dk xBu A& U<t 37aes U5 & 3MUR WR U=a &1 o
f=forRaa wfafa @ gr fsar S —
uxj ipk;r@uxj ifj'kn d fy, Hefr i&
P | P NS TR gEd /TR IRYg — 37T
g | TR 9 /TR 9k 31 e afbfa &1 ge g | - dJe
A (THY AeTel B W I A AT 8fl)

T | PRIUAS UGN, TR Uard /TR aiRkvg — o \Afud
g | dafa e @ Rter Ren gaiery grr Aifad Rer | — Jew
T & Rrer T g gy

ST H MR BIS G ST/ IR SIold & Heed Tal 8l,
a1 e Ui Rl srggfad S/ ST S @ 6 uaiiEier) B A1
B |

TR UARd /TR IRy &1 Ren afifa gr1 @afad aa a1 drRiwre
TH a9 BT 81T |

fVIi.kh $& TR doma /R uRve &1 fRen wfif afsd 98 89 @
Rerfd & Gaftd dRIUT® UREeRl gRT F9MIG Uh SrgHsd WRIg YaTadr
A B |

uxj fuxe d fy, BIfefr &

F | TR T BT ARAR —3TeeT
g | TR e @ Rer afbfa & e Tahg 9o | —ew
(THY el B TR FAMT Faxd Aftar 2R

T | TR FFH & TR ST —qew A
g | g Rrem & Rtem fRren geifser) grr aiiia Rrn | —aew
o & 7T R gy

H R BIs YU S /AR Sl & da
TE B, a1 e ueifer sggfud S /agqfed Seena & e
URTRIHNT BT AT BT |
TR i & Ren IR gRT 9aa 99’ &1 SRie e 9y
BT BT |

fVIi.kh $& TR e o Rer affa afesd w8 eq @1 Rafy 4
O TR APFT §RT AAMIT U Tl WRIY USTHDRI & 8 |
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(viii) e frmior afafy & g vd Sadd Rten & Rter Ren veif¥fer) grr Aifid
TSRS & gRT Wgad w9 ¥ U IR & SRef | g9 g, Seer famfor
Affy & afe SIRer 80| U9a e afafy @ | wer gEr 1 AN &g
I wd fafYy anfe o T 3R 9wl 9 aeds 98d ol | IFd & Uxd
UST R I S FERT b SRR 81T | 9aw Afed & gR1 Uel fior |y &
et ¥ JAFHIGT T BRI 3MUEfSis U I GBI fBAT SIQm | #eIuR /e
UTNE BT yg R I8 Al HelUR /J&I UG Bl AT ¥ d1e” X8 $I Reafd
# IY HETUR /U = UI¥E, Sl Hafed TR e & HemR /9 UvE & U9R
H 2, W STFAGT UG IR U DI SHUEE wU H USRI fHAT SIYT |

(ix) oNudf® e W A yeR & omufty <9 & forg ug (15) &A1 &1 w9 fean
STRAT | Ul MUK &1 FARTART a) U9t 1 <ifom w9 e s | 49e o
AT §RT S U9 BT 9gAd & IR W SFAlad fhar SIQ | 78luR / R4
UTNE BT Ug R I8 fdl HelUR /4 UvE 6l JRATed ¥ d1e) X &1 Refd
# IY HEUR /Y = UI¥E, Sl Hafed TR e & HeTR /9 UvE & U9R
# XEW, & gRT Uee fFEior |fifa o7 do @1 srederar @1 e |

x)  oifom wU 9§ ergAIfed U Td IReR fIvg & IMER W =39 g &l v 9ad
|fd & gRT & S| 999 &l § BIfCdR SIffdad 05 N ARl &I
aftafera fear o wawar 21 @99 g 4 wfafaa snalRfEl &1 9oy oA &
AT 3= YAV UF & FdId & forg fFa fafdy, |awa ud e W garn SR |
T4 A § aftafera srafRai &1 Merit-cum-choice & IR W Iua@l Rad
UGl % IrJeY fIemed &1 arded el (wreffel ) & Aegd 9§ fRar S|
o et vd Afem srafdfal o1 werfiear & sl | sTge nafdial @ fgfaa
2g Wedfd U @1 SRl | aneft @ srgfea srguRerfa @ qunm # SHe fgfed
BT TaT T A ST ST |

xi) vl fagfta # Req usl & W= & ey afa srgell & U=e frmfor
AR I rHed U IR WS |fHd & gRT FYfad uF (@l @1 B
o) i fear SR | sr=efl & a9g R i o3 e 9, g9 oy oI
fRT & gRT aaeds feen—fder feia fear aRem | Fgfaa o3 frfa 89 &
fafr & 21 Al & ot el erwafial &1 femem # ane™ &3 A
BT | 3R &1 Refd # S9e Fgfad &1 firea fvar 1 \am | 9ew |fid &
R 3ifcH U & Tafa sl &1 Al RS e ueifery vd fterm srdief
UIEBR BT BT ST AT ST |

(xii) waRT faemedl & guERAgS, GRS s | i o3 @1 wwniud
PR & a8 & AR W B |

(xiii) AT & FHI HORd IRl @1 srife wew ffdhead —we—g= fafeew
TSI gRT faam 1 wWRed yHioT Ud Ud Gdfed el & | gferw
TEIRAN & WR ¥ FEid aRE / qdga JHTT UF <A Mawad BT |

(xiv) TR Rfeq & argeu Fgfea =81 89 & Rafa § U9a & o sl &1
FYfad &1 sawR o7 Bg W M gRT smavde fewn-fdyr fRra foar
SIRATT |

xv) fgfea @ gl @1 R & srgme e M g WRIRA fMIT g 99 urdd
(AFeaeR) qaTH] Ao S@is @1 W@idadl dRa’R A gU Sad Hgfad &t
gfthar % gRadq fhar < & |
11- iekk i=k dh thp A&TR SMYa/ dRIUEd UGN, Hefd TR e &1 I8
TR BN {6 9 et / ufdreror ar Jrdr Heell yAeT uS afed oy UHIr U @l JAgT Ma¥dd Sird
R T | THTOT 93 SATell A1 Toid o o &1 Rerfa 3 f1gfad 8 v ge 9a9iie & #e ¥ fag g iy
BT TGl BRI B BRATS BT SR |
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12 Lok De/kh k¥ 1&

() vue sEuU®, Red Td JRISTITdE fHedd 60 9 B AR T YA 8
D |

(i) fgd & o gom 02 af &) afy wegAE S@fr Brft| 9 orafy # fwiRa
3ITeRTT WiRdT BT FFUTAT &1 B DI RART 3§ WEIBROT BT A TP JqAR UG
FRA BY SRS TSR gRT FfId &1 a1 FA o1 ST Fehell @ |

(i) wwr TR M, TR URYE Ud TR UERG gRT W SRAmd, ferd ud
qRRIPICIATEET BT dqAIE & YA o e B ddb I IRBR §RT AJaT B
NINECRvIpal

(iv) W& orearud, Riefd ud geaerearede “Employees Provident Fund and
Miscellaneous Provisions Act, 1952” # wfsfed sofouwo IJoHT A

prospective &9 H ITeBIfad &R | gAd! WRIdG URAfRRIT =i 15000 HU
gfy A8 @ da9 Bl RN W I WWBR GRIT MR & AJIM DI IR &
SITeAt |
V)  UuH oreaud, ReTe U RaTerend B wRa—a9d W FeiRd 9a9 (Gavafe
afd) vd o Wl ¥ B8R | S Rretws, Rierd ursar wlien S«hivt 78 8, S
e 9a9 gfg &1 @™ gd & FmEe sid fafed qeaied (e Sita) #
S B & SWRIA & <F 8| 39 YHR alyd daq gly &g fefd araam aden
3FIAT (b (SETT Sire) IO BT MATID: BT | IAAIE & T B A
BI IRT BT 3f7efe RN faMIT gRT fafga wfsharata fobam S |
(vi) gemedt favmT gRT FRIfRT Amugus & orgwd Rierdl @1 MU aRiIar &1 R
JMITIHATAR T RIS 3Hs & Aaw |fed & gRT fbar S |
(vii) Dok dh fujrjrkA&gd & FRRa Arafies e &1 oo MRS saTs Aedr
e gaTe sidifd S=a et s & ue R fgfad 8 o Rafa # ar
FAR=ORAT &1 A9 < §U A9 90 GRETT BT A <F BN | U8 o™ 9 fraemaed!
$ Ugd BM & SWIA e 89 arel et i &yt 2| S wE A Ry
T g1 faRgga feem—forder sremr & fwfa faam e |
13- cho,M0 dk if*k{k.k ikir dju gr lorfud vodk'k |- 9 fFawmEel & sfR™gfa 8
@ qd TR FEr eata wrika e Rierdl 1 dlovso w1 Uit urd wRe gg 59 e &
gqd B &) A & A 02 9 9@ & forg Aafe srawmrer <7 gRm | e &, swfdife e, v e
famT g1 FEiRT wRiafe S 3 dlovso URE] @ wU H Aifehd 2, &1 W Jaad fadmrr wWigd
fpar ST | I8 SrEdre Wt TR e & dew 9fHa & §RT 59 A & AT Wiad fhar S
& 9 gf¥eror & S & 9§ ufg auf g Qe & w1 w9 | AfRed eEaf & gof @W & gd
[qar Bre &1 Reafa 3, ufreror @fy # g Jafe & IR S WRER & BIYRTR H AT HAl 81|
AT e BT 59 MR BT diS <A1 ATILID BT | I R Al AT & HU H a1 81l |
14- ikufr - TR S=a Areafie Ries vd 9o seade & Ue W U 8g e Bl fFEior
e Seam | 59 =g e @ forg wfed |ffa dem W R BRI | SRIRi faRT gIRT Ui=Ifa 9 dfer
faeqa faem—freer eremT | fefa e s |
15 vudEik d vkikkj ij fu;fDr A&wreafis /Swa Arafds faenedl § 99 AR NI
e /vmvsa /350 et § gqd ¥ sRRa Riegs / v /fafte /sreedre, TR e srwid
e Riere / Qsaaras td 59 FdEd & a3 Ry /UeTd B drel Aredfie /ST
At ReTdi, U 1edTud UG QRAGIATRdE &1 HaIdhld § Jog B W STd U e i3
B HERd TR e &R uRhe Ree & 99 difc 3 ue ) Suae Rl & fowg wdfda
RIS @18 R AgEHH & MR W g fBa1 S AFar © | 39 &g Aaied T ®I Aeafd oA
LIS BRI | G & MR W FRYfad, ar=g uemes faurT gy fafed uraamsi & orge, e
AR & gRT A1 S T | 398 SR A1 ged W FYfad @1 @rawen yemdl v gR1 daed frfd
ax fHar S AHar 2|
16- LFkkulUrj.k A&uerm sregmues, Rt Td YRbIolaredel &l Ue AMHEFI: 3RTHRONY
BT | =g g9+ 4 srare 8 —
(i) WIT 37edadh, s Td YRAdbIadredel bI iU Wdl diel | A auf & SuRid
o shis & &amiF faemel o e € daif /favy & fBre & ue w®
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(if)

B a1 URed RMRRY ofF @ Jagr 21| Sa 1 URed R™ERT &
drg =g 05 Ul BT fcRTeT IAID BT | Al AT f[qemery & v Rad e &g
T ¥ AU RIFRRY & Aded U 8 o, o HAY: QAN U ST,
JRIPTeATEde, Ried vd Afear werd oeddd, b, Ried o ureifiwar
T U SO AT @ R W RITFRYT & HRATS Haferd R sa18 &
TR ARG B gRI B SR | 39 BRarg ol agfe Fgfad v wied Afifa @
e EIRT @1 SR |

fowa fadwfy & FRIR0T U6 e & A9 o/ &1 JfaawTd &) =g e
T & el WRY SRIe & §RT SUael SRR O dlel Ufided & JMER W
Riers &1 FARIGE FRH se oa B o femery H wdta e
SHIE & IS ARG & gRT & oA | 39 $Rals & wyfe Fyfaa &g wfsd
AR © Fede gRT B STRA |

fa<fra srfafaaar, Afde semar (moral turpitude) sremEr TR IR YA 8F
P Refy 4 faemrew vd s R 4 gue sweas /Rt / GRISTedRds &
TS eIV ¥ THAR WFRRY Hed Faee gos & 9ew aftd &
ERT b ST | 39 $RaTs @1 wygfe i gg wTied Affy & oreger grRT &7
SR |

e et / isTerarene Ud Afgern Riferst / Qrasdrerarge & gikd s &
FAG Ua W R oA a1 (far Rt 9f2d) # Suae Rad U & ame
T IR URSd IR & Giaer gl | «rer €, gy Rierd! / qeddreraredel b
Th IR R Ao s91E @R RTen afd) uReRe iR &) gfaem gFf |
9 B] ARET BIfe, dRIIAT AME B & H WGP WAl fawmT g1 oy
feen—fcer sreT & foefa fovar o |

17- Lok ifLr dk NAj.k A&wreafies Rrers, S=a Ardfis Redd, woe eeawe U4
PRAGIATEIE B AT RO & FURY =g TRIRA foMrT gRT fawqga fen—der oo & feia faan

ST |

18- vodk'k Y&

(1)

TR Aefie Red /TR Swa aegfie Rierd, TR Yraareards ud W

S BT 717 BT ST BN —

(i) vkdfLed vodk'k A& ta derver a¥ H 16 (diete) faml @1 MHRES
JAHTE TTA BT | TT AP T A (3T 3Gl |fad) 10 ()
o1 1 a1f¥r & forg =181 faam S |ab |

(ii) fo'k'k vodk'k A& wfgem were sraTaw / Riférerei / qRidIeramTl ®I
UJd ATE ¥ &I Al H1 ORI 3raerer IgArg 8 |

(iii) ekrRo vodk'k A& wfeer wee ereumusd / RIfeeT / qRddTeraeds 180
el T AT AABI B ThaR BT | A AP Pl o9 ATH Ugel
<1 Haml & forg & grm |

(iv) firko vodk’k A& gwy werr sreamad / Rierd / QReererareds 15 fadfl &

(v) fpfdRlk vodk'k A& tweh deover a¥ # 20 (=) fef &1 fafdear
W%WW—WE%WWWEﬁTmE@W arafy #
Bt 120 oAl a® &1 ffdhcar sramrer S gemm | ! i ta delvsy a9
ﬁa@wgoﬁﬁ$miﬁwwﬁmwwﬁmsﬁw
GBI & AT Yd IT LA gl oI HADHT |

(vi) vitr vodk'k A& Rierai td qradraamedel &1 Jed & 99 &I 9al &
S ydd a4 H =RE (1) &A1 31 gt aifvia a3 gy ffrd< 120
ot o <dfaad 8Fm) o120 fRAT | e IRTa srawTer w@d: wATT &
STRIFTT | GEITT 31edTqdh bl |1 I8 3[dH1e <F BT |
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(vii) v/;;u vodk'k A& fieTe wd qRABIGEARIE B SAG] HAT J@E H
freman 9 af & fou oRafie S S@drr AT BRI S
BT BT A BT a1 § T LI AT ST |
YT JATHTE ANTE & 03 IY B R[ATH BIA@e qoi a3 &
IR & < BRI | A1T &, LA JIHRT ST PR & IURI AT
ReTd / QeddTeraredel & U d s@fd 9 SR w1 aedd B |
TEIT SRS BT ¥ T8 TAHTY ST BT |
59 =g TR T g1 foRqga feem—feer srermT 1 foefa faam e |
(viii) VIKj.k vodk'k A& Swad sl & SrfaRad, fdl dRvEe UH
Doe? 9§ H 30 foAl @1 @ @ fog sde ITRIRYT ST’
S BRI | 3% R ¥al § e A& A SRAT | JeagETd
SURed @Y 3/afy HT AT ¥ TC A SRET T 99 <F & BN |
B 05 a¥ T IURIT I8+ @I R # Aar A 81 Q| 54
Tg e B Udh TCIHIU P MG UG PR gU S= dal ¥ gad
B DI HRATE FgF—10(vii) & ded TeT IR & gRT B ST FDHT |
@) vodk'k dh Lohdfr |- <mefRee sramrer vd fI9Iy radTer @l Bled) AY |Hl
UBR B GBI DI WG HEOd THT feATUD /TR FEIHRATIS DI STJRI]
R Gfd RIS sHhis & Wad Ad gRT & SR | 3 R¥dh JTahrer g a9y
AR BT Wiphd HERd fened & Jae s / YR JEEedud & gRT &
SRAT | 39 WA @ YU JEATUD /TR WIS & MMBRAG  JqHTIT U
ey sr@wrer & Wafa N Fdta e seE @ 9o afug grr & SR |
I e / Rietes / QeidbTararedel & Ha—gRa & Il S JahRI—al@l Bl
fl IR IRIE wT W fBAr SRR |
19- vkpj.k Bfgrk i&
(i) Rreres @ g1, iR drgaspa o H T Ford @1 A g AT |
(ii) I R fIamad o &k iR S & IR el &7 Farel B |
(i) 9 ABRI BT HRevr JERTT PRI Y dedl B ARG Ud TRING wT I
ERISSEISEIRCESIN
(iv)  TcgeT 31T Jede ®U ¥ ol @UR #§ Herd wEl 8|
v) ol UBR & A B [T TS DA
(vi)  arioie Rl faRIveR qre—fdaTe Ud Sgul—vll B ¥ B H |lhd qfidt
IRCIRIN
(vii)  fIeme ydem wfafa, Fgfad miter, e derfier va frem wa_a Re fawmr
% URIRGIRAT §RT F9HI—93 W Y S aret <=l &1 srgurer™ &1 |
(vii) @Yo Areafie o vd ST Arafis W & 9 ddrad 7g [9eR faErerd
e AT gRT TR—8HY W QU S arel Feel &7 Sure bR |
(ix) ol oft Ioefae g &7 srrar IS ® 9RT o arel faRfl e &1 | ar
AR BT, 7 30T WU ¥ I Fegad & |
20- vu'kkBfud dkjokbl A&a<ier & ufer fser w81 wam, FefRa smaror wfedr &1 fraga =@l
P} vd B fod /ey B9 & e o o7 @ Rafa § Fdfta Riere, gaaieaede vd yem
IS & fIvg ARG HRAE B T RTAId UHR | 8 |
I B0 Al d oI H B JUEr IRGRI AR & T D ULH gEAT Al
B/ 3SR SR / Seeerd1Ral & 3<eT &I fagel b1 AT Y| gedl Alfad
BN W, GaRd @ TR e & 9o |fyg grr Mafed fear o1 wear 71 e
srerar fmfia SRIarE Henferd &3 @1 e 9 JIRY U5 If3d ) Sifd YeI¥aR & g
BRI SRAT | Haftd & fIwg 9qfad U@ J9< R 89 o Rafa § fr=fRed gvs
RIS far 51 FHwm —
idy  y% nM—() e
(i) IoafE W IS @rRIEITEHS / HadTeD)
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I[% ogr nM& (i) U= R IH
(i) = ug W Al
(i) = 999 WR TR ST |
(iv) ;a%%{ﬁf S fEd Wil gfad /e g Fevar T8
|

g TUS o & Yd el He Afd gRT WRIGRU P U JqAR AT Pl ol
AELIH BNT| Y TV8 & AT d Yd SUWR Ifede, RIS sdhls & HeAfd
AeIdH BN | g8 &€ o & Yd WAL AW AfPd gRI GO Bl HH—A—DH
T AR WPV FAUT PR 8G o1 3MAIP BN | &d &v8 & AJad & Yd
SAWR SRS USSR & FeAfd Tawad sl |

e araf #§ go 997 &1 50% IR Sie fafs w1 & wu H <F BN |

ds Wl ey Fefdd e sahs @ Wed Iftd & sWRR W g g
e H I Al BT gof &7 Sfdfae g, e SRoT Wafed bl griie as @
AT 9T AT ¥ |

T uema srerar R faurT & ueiteiRal gR1 FREor & dRE fedl mae
eI, e 1T qRadbTeraredel Bl faened | O FEe sruierd Ul 9 W
FIETHIUT YBT SIQIT | YA NS 89 IR H&fed Yo e, Rierd
AT JRIBIAATIET B IR d BT 99 die-l &l ez ‘No work no pay”
& g = far S |/ |

21- fu;ktu bdkb ij dkjokb —

0

T fdl Sferd ®ror & el fowmr g1 feiRa fafer qen FeiRa Fgfe ufsar
% AIER, S hE gN e / asrerend @1 FRgfad T8 e SHe
Haenfae Sl &1 Sooiod dFT SIRAT 3R 3¢ folv STRER Usifeiery aen
Haed e & o & Ovg R TR uifeldr M, 2007 & gawTd
gRIST & I 3MTaegD HRATS Bl SR |

T e, Riefd ferar qRaareraredsl & dag § R qari¥eny va forer fen
YRl & WX W UTe Rrerid @ Sirg e W) g Rrerd 98 s o) @
IR G wer sreAId, e AT JRIGIAE WSS BRaAs Bl
AT BT A 8, AN RIS §HIe gRT ST U B4 P [y ¥ 60
ol & oI SMUfard SrRIfTe HRATS HRAT MMELID BN | = @ Refq #
Hfrd remafTe WIeR & fOvg dRAs @ e TR A& Td mar faqmT
A B SRAN, R W Hdfed T & wR R @Rd SRarg @l S |

22- f%dk;r ,o vily Adsw fFrmmEel & ofm Fgfed W Rierm /snfia deon s
fTael & SRiF BRRA Ya 3rdTId / Rierd / RAbTeireds & Aded ¥ 9fs Al R U gad

fafereaa & @1

wfed e TR W e e srdielia wftrer” @1 8t | RTer eriieig wifSer &

ol w arfier g 3g I TR R ST s srdiel WieR |e B |
23- 1dh.k t&

)
(if)

(i)

AT fTT 39 frgeraet & el Y uraeme &7 e SR @l 9T 39 AN &R H
I BISATS BT R R T |

59 fMEel &1 yva qd @1 Frmmaferl gR1 e Inien, Iedhad (Areide
H=1 "Rgie fJemera wfta) Arafie ud e wrafie femeral & e/ wred
dait & Rretet vd T59 Hat & YRS & 99 UG HaT I R A8l B8R |

M WRBR favgar Rl & e gg Ffds vy vd =1 sié<mei & a9ged
f&ih /sufer fRafRa &= T |

24- fujlu ,0 0;koflk i&

(@)

9 fromEe & g B @ fAf @ TR e & erias o Arafye ud S
gt Riel o Fygfad o Jard 9 Gdta Br TR Fen aefie ud
STaaR Areafe Ree (e vd darerd) fomaell, 2006 g denfed et

2008, 2009, 2012, 2014, 2015 Td 2017 FRRTG AF SGH | w”Reg 39 FRET & 8
80 ¥ 39 MMl & Ugd g9 @ A & gd acdreld ugd FemmEe! @ orid
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frar T BT BRI AT B TR BIS BRATS 39 FEHEA B M fhar T et A
P TS BRAre qF Sl g 9 9ol 59 Ngdaeh @ srefi| By v g |
(i) @ @ FmEed & fharaad & 9 | frfa iftR@EE, omeer, uRu=, Uz anfe #
fafed 99 fce, S 59 FodEel & Ueu™ & Sigdd Ael s8R, 98 Wd: §9
fRTael & WU & JIgHY HeNfeId FHS AT |
fegkj&JkT; 1ky di vkn"k It
VKJEDE egktu]
vij e[; BfpoA

Education Department

Notification
The 20th August 2020

No. 11/Rule-01-01/2020-1111—1In exercise of power conferred under Section 243
Ba (12th Schedule) of the Constitution of India and Section 45, 47(4) and 419 of the Bihar
Municipal Act, 2007 the Governor of Bihar hereby makes the following Rules for
appointment/promotion and service conditions of Teacher/ Librarian/Head Master working
in Government, Nationalized, Project Girls and upgraded secondary/Senior secondary
schools situated in urban area:-

1. Preamble.—The State Government is resolute for the expansion and
strengthening of the Secondary and Senior Secondary Schools in the State. For this, the
Government has resolved in the year 2006, in the light of the 73" and 74™ Amendment of
the Constitution of India, to decentralize the appointment of teachers of the Secondary and
Senior Secondary Schools, consequently has entrusted the responsibility of
appointment/promotion of teachers and Librarian working in secondary/Senior secondary
schools situated in rural areas to Municipal Corporation. Therefore, in order to achieve the
objective of improving the appointment procedure and service conditions of teachers and
librarians, these rules are being framed.

2. Short Title, Extend and Commencement.-

(a) These Rules shall be called the “Bihar Municipal Body Secondary and
Senior Secondary School Service (Appointment, Promotion, Transfer,
Disciplinary Proceeding and Service Conditions) Rules, 2020”.

(b) It shall extend to the whole of the State of Bihar.

(c) It shall come into force from the date of issue of notification.

3. Definitions.—In these Rules, unless there is anything repugnant in the subject
or context-

@) “Government” means Bihar Government;

(i1) “Administrative Department” means the Education Department;

(iili)  “Secondary Schools” means, Government/Nationalized/Project Girls
Secondary/ Upgraded Secondary Schools imparting education up to
Class 10.

(iv)  “Senior Secondary Schools” means, Government/Nationalized/ Project
Girls Senior Secondary/Upgraded Senior Secondary Schools imparting
education up to Class 12.

v) “Municipal Body” means, Municipal Corporation, Municipal Council
and Nagar Panchayat constituted under Bihar Municipal Act, 2007 for
urban areas.
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(vi)

(vii)

(viii)

(ix)

x)

(x1)

(xi1)

(xiii)

(xiv)

(xv)

(xvi)

(xvii)

(xviil)

“Cadre” means, Cadre of Teacher and Head Master, appointed under the
jurisdiction of Municipal Body as per the provision of this Rule.
“Appointing Authority” means, the Committee constituted for
preparation of panel under this Rule, competent to directly appoint/
promote teacher, Librarian and Head Master.
“Disciplinary Authority” means, the committee, constituted to
appoint/promote teacher, Librarian and Head Master under this Rule,
which is competent to conduct disciplinary proceeding against them.
“Appellate Authority” means, ‘District Appellate Authority’ constituted
at the district level, to decide complaint/appeal regarding matters related
with appointment of Head Master/Teacher/ Librarian and matters related
with their service conditions, after hearing the parities and ‘State
Appellate Authority’ constituted at the State level to hear appeal against
the order passed by the ‘District Appellate Authority’.
“Teacher” means,

(@) Municipal Secondary Teacher, appointed under this Rule for

imparting education up to Class-10;
(b) Municipal Senior Secondary Teacher, appointed under this
Rule for imparting education up to Class-12;

“Librarian” means, Librarian appointed under this Rule for management
and maintenance of the books in the Library situated at Secondary School
and Senior Secondary School governed under this Rule.
“Head Master” means, Head Master appointed in the Senior Secondary
school governed under this Rule.
“Non-teaching employee’ means, the non-teaching employees appointed
in Secondary Schools and Senior Secondary schools by the Municipal
Body under different provisions of the State Government, who are not
engaged in teaching work.
“University” means, university constituted under Statute or university,
recognized by University Grant Commission.
“National Council for Teacher Education” means Council, regulating
the teaching and training arrangements at the national level.
“Teacher Eligibility Test” means, eligibility test conducted for
concerned candidates with respect to the appointment on the post of
teachers through direct recruitment process under this Rule.
“Librarian Eligibility Test” means, eligibility test conducted for
concerned candidates with respect to the appointment on the post of
librarina through direct recruitment process under this Rule.
“Teacher Training” means, B.Ed/ B.A. Ed/ B.Sc Ed degree from any
training institution recognized either by Central or any State Government
before the enforcement of NCTE Act, 1993 or B.Ed/ B.A. Ed/ B.Sc Ed
degree from any training institution recognized by NCTE after the
enforcement of NCTE Act or B.Ed/ B.A. Ed/ B.Sc Ed degree from any
training institution recognized by those State/ Union Territory where
NCTE Act is not enforced.
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4. Constitution of Cadre.—Following are the cadre constitution of appointed
teachers under Municipal Body :-

(1)
(i1)
(iii)

Municipal Secondary Teacher;
Municipal Senior Secondary Teacher;
Head Master

5. Direct appointment shall be made to all the post of Municipal Secondary

Teacher.

The minimum education qualification for direct recruitment on the post of
Mupnicipal Secondary Teacher, shall be as follows:-

@)
(i) (a)

(b)

Should be citizen of India and a resident of Bihar State.

Must be graduate/post graduate from recognized university with at

least 50% marks in specified subject group. For the Scheduled

Caste/Scheduled Tribe/Extremely Backward Class/ Backward

Class/Persons with Disabilities/ women and Economically Weaker

Class, 5% relaxation shall be given in the minimum required marks.

The degree of ‘Alim’ and the degree of ‘Shashtri’ granted from the

Bihar State Madarsa Education Board/ Maulana Mazharul Haque

Arabic & Persian University, Patna and Kameshwar Singh Darbhanga

Sanskrit University respectively shall be treated as equivalent to the

graduation.

With, graduation in Education (B.Ed) from any training
institution recognized by NCTE.

Or

Graduate/Post Graduate from recognized university with at
least 45% marks in Graduation or Post Graduation in accordance with
the National Council for Teacher Education )Form of application for
recognition, the time limit of submission of application, determination
of norms and standards for recognition of teacher education
programmes and permission to start new course oOr training)

Regulations, 2002 notified on 13.11.2002 and National Council for

Teacher Education (Recognition Norms and Procedure) Regulations,

2007 notified on 10.12.2007. For the Scheduled Caste/Scheduled

Tribe/Extremely Backward Class/ Backward Class/Persons with

Disabilities/ women and Economically Weaker Class, 5% relaxation

shall be given in the minimum required marks. The degree of ‘Alim’

and the degree of ‘Shashtri’ granted from the Bihar State Madarsa

Education Board/ Maulana Mazharul Haque Arabic & Persian

University, Patna and Kameshwar Singh Darbhanga Sanskrit

University respectively shall be treated as equivalent to the graduation.

With, graduation in Education (B.Ed) from any training
institution recognized by NCTE.
Or

4 years degree of B.A. Ed/ B.Sc Ed from any training
institution recognized by NCTE.

Qualification for the post of Physical Education Teachers:-
Bachelor’s degree with Physical Education as an optional subject with
50% marks. For the Scheduled Caste/Scheduled Tribe/Extremely
Backward Class/ Backward Class/Persons with Disabilities/ women
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and Economically Weaker Class, 5% relaxation shall be given in the
minimum required marks.

Or
Bachelor’s degree with Physical Education as an optional subject with
45% marks and participation in national or State or Inter-University
competitions in sports or games or athletics recognized by Association
of Indian University or Indian Olympic Association. For the Scheduled
Caste/Scheduled  Tribe/Extremely Backward Class/ Backward
Class/Persons with Disabilities/ women and Economically Weaker
Class, 5% relaxation shall be given in the minimum required marks.

Or
Bachelor’s degree with 45% marks and having participated in National
or State or Inter-University sports or games or athletics. For the
Scheduled Caste/Scheduled Tribe/ Extremely Backward Class/
Backward Class/Persons with Disabilities/ women and Economically
Weaker Class, 5% relaxation shall be given in the minimum required
marks.

Or
For deputed in-service candidates (i.e. trained Physical Education
Teachers/Coaches)—Graduation with 45% marks. For the Scheduled
Caste/Scheduled  Tribe/Extremely Backward Class/ Backward
Class/Persons with Disabilities/ women and Economically Weaker
Class, 5% relaxation shall be given in the minimum required marks.
With at least 3 years of teaching experience as per National Council for
Teacher Education (Recognition Norms & Procedure) Regulations,
2009.

Or
Graduate in Physical Education with 45% marks. For the Scheduled
Caste/Scheduled  Tribe/Extremely Backward Class/ Backward
Class/Persons with Disabilities/ women and Economically Weaker
Class, 5% relaxation shall be given in the minimum required marks.

Or
Graduate with Physical Education as an optional subject with 40%
marks. For the Scheduled Caste/Scheduled Tribe/ Extremely Backward
Class/ Backward Class/Persons with Disabilities/ women and
Economically Weaker Class, 5% relaxation shall be given in the
minimum required marks.

Or
Graduate who participated school, inter-Collegiate in sports/games or
passed NCC ‘C’ Certificate in accordance with the National Council for
Teacher Education (Recognition Norms and Procedure) Regulations,
2007 notified on 10.12.2007.

Or
Graduate in Physical Education i.e. B.P.Ed course (or its equivalent) of
3 years duration.

Or
Graduate having represented State/University in sports/athletics.

Or
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Graduate who has secured 1%, 2™ or 3™ position in Inter-Collegiate
sports/games/ tournaments possessing NCC ‘C’ Certificate or passed
basic course in Adventure Sports.

Or
Graduate with one year programme in Sports, Science, Sports
Management, Sports Coaching, Yoga, Olympic Education, Sports
Journalism etc. (in accordance with the National Council for Teacher
Education (Form of application for recognizing, the time limit of
submission of application, determination of norms and standards for
recognition of teacher education programmes and permission to start
new course for training) Regulations, 2002 notified on 13.11.2002.

Or
Bachelor of Physical Education (B.P. Ed.) of at least one year duration
(or its equivalent) from any National Council for Teacher Education
recognized institution.

(¢c) Qualification for the post of Oriental Teachers :-

(1) Graduate (or its equivalent) in Sanskrit/Farsi/Arabic from
recognized university or recognized Board/Samiti with at least
45% marks. For the Scheduled Caste/Scheduled Tribe/
Extremely Backward Class/ Backward Class/Persons with
Disabilities/ women and Economically Weaker Class, 5%
relaxation shall be given in the minimum required marks.

(i) Graduate in Education (B.Ed) from any training institution
recognized by NCTE.

(d) Qualification for the post of Music/Fine Arts.—Graduate (or its
equivalent) in Music/Fine Arts from recognized university or
recognized Board/Institute with at least 45% marks. For the Scheduled
Caste/Scheduled  Tribe/Extremely Backward Class/ Backward
Class/Persons with Disabilities/ women and Economically Weaker
Class, 5% relaxation shall be given in the minimum required marks.

(iii)) Qualified in the ‘Teacher Eligibility Test’ conducted by the
Bihar Government.
(iv) Age.—The minimum age for employment shall be 21 years on
1** of August of the appointing year and the maximum age for
each category shall be the same as notified by the State
Government (General Administration Department) from time to
time. The relaxation in the maximum age shall be determined by
the Administrative Department after getting the approval from
the General Administration Department.
6. Direct appointment shall be made to all the post of Municipal Librarian.—
The minimum education qualification for direct recruitment on the post
of Municipal Librarian, shall be as follows:-
@) Should be citizen of India and a resident of Bihar State.
(i) Graduate from recognized university with at least 45% marks.
For the Scheduled Caste/Scheduled Tribe/Extremely Backward
Class/ Backward Class/Persons with Disabilities/ women and
Economically Weaker Class, 5% relaxation shall be given in the
minimum required marks.
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(iii)
(iv)

v)

The degree of ‘Alim’ and the degree of ‘Shashtri’

granted from the Bihar State Madarsa Education Board/
Maulana Mazharul Haque Arabic & Persian University, Patna
and Kameshwar Singh Darbhanga Sanskrit University
respectively shall be treated as equivalent to the graduation.
Graduate in Library Science from recognized university.
Qualified in Librarian Eligibility Test conducted by the State
Government.
Age.—The minimum age for employment as Librarian shall be
21 years on 1% of August of the appointing year and the
maximum age for each category shall be the same as notified by
the State Government (General Administration Department)
from time to time. The other relaxation in the maximum age
shall be determined by the Administrative Department after
getting the approval from the General Administration
Department.

7. Fifty Percent (50%) posts in the grade of Municipal Senior Secondary
Teachers shall be filled by promotion whereas rest 50% shall be filled by direct

recruitment.

(a) The minimum education qualification for direct recruitment on the post of
Municipal Senior Secondary Teacher, shall be as follows:-

)
(i) (a)

Should be citizen of India and a resident of Bihar State.

Must be post graduate from recognized university with at least 50%
marks in specified subject. For the Scheduled Caste/Scheduled
Tribe/Extremely Backward Class/ Backward Class/Persons with
Disabilities/ women and Economically Weaker Class, 5%
relaxation shall be given in the minimum required marks. The
degree of ‘Alim’ and the degree of ‘Shashtri’ granted from the
Bihar State Madarsa Education Board/ Maulana Mazharul Haque
Arabic & Persian University, Patna and Kameshwar Singh
Darbhanga Sanskrit University respectively shall be treated as
equivalent to the graduation. With, graduation in Education (B.Ed/
B.A. Ed/ B.Sc Ed) from any training institution recognized by
NCTE.

Or

Post Graduate with at least 45% marks from recognized university
in accordance with the National Council for Teacher Education
(form of application for recognition, the time limit of submission of
application, determination of norms and standards for recognition of
teacher education programmes and permission to start new course
or training) Regulations, 2002, notified on 13.11.2002 and National
Council for Teacher Education (Recognition Norms and Procedure)
Regulations, 2007 notified on 10.12.2007. For the Scheduled
Caste/Scheduled Tribe/Extremely Backward Class/ Backward
Class/Persons with Disabilities/ women and Economically Weaker
Class, 5% relaxation shall be given in the minimum required marks.
The degree of ‘Alim’ and the degree of ‘Shashtri’ granted from the
Bihar State Madarsa Education Board/ Maulana Mazharul Haque
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Arabic & Persian University, Patnaand Kameshwar Singh
Darbhanga Sanskrit University respectively shall be treated as
equivalent to the graduation. With, graduation in Education (B.Ed/
B.A. Ed/ B.Sc Ed) from any training institution recognized by
NCTE.

(b) It shall be essential to have Post Graduate (or its equivalent) degree
in the specified subject for appointment on the post of Computer
Teacher and Music Teacher. It shall not be necessary to have B.Ed/
B.A. Ed/ B.Sc Ed degree for appointment in these posts.

(c) Teacher of Agriculture Subject:- The posts of Agriculture subject
has been created in marked Senior Secondary Schools (for students
of 11™ and 12™). It shall be essential to have graduate degree in
Agriculture/Horticulture and Post graduate in any of the following
subjects: Agronomy/Plant Breeding & Genetics/Entomology/Plant
Pathology/Seed Science & Technology/Soil Science/Horticulture. It
shall not be necessary to have B.Ed/ B.A. Ed/ B.Sc Ed degree for
appointment in these posts.

(iii) Qualified in Teacher Eligibility Test conducted by the State
Government.

(vi) Age.—The minimum age for employment as Librarian shall be 21
years on 1% of August of the appointing year and the maximum age
for each category shall be the same as notified by the State
Government (General Administration Department) from time to
time. The other relaxation in the maximum age shall be determined
by the Administrative Department after getting the approval from
the General Administration Department.

(2) The minimum education qualification for being eligible for consideration
of promotion on the rest 50% post of Municipal Senior Secondary Teacher,
shall be as follows:-

(1) Minimum 04 years of continuous service from the date of joining
on the post of Municipal Secondary Teacher or from the date of
acquiring of training qualification (B.Ed/ B.A. Ed/ B.Sc Ed),
whichever is later.

(i1) Post Graduate in one of the subject from the subject group in which
graduation has been done with at least 45% marks from recognized
university. For the Scheduled Caste/Scheduled Tribe/Extremely
Backward Class/ Backward Class/Persons with Disabilities &
women, 5% relaxation shall be given in the minimum required

marks.
(iii) Qualified in Assessment(Efficiency Test)/Teacher Eligibility Test.
(iv) As directed Cleanliness Certificate of three years prior to the year of
promotion.

8. All posts of Head Master shall be filled by promotion, for which following
qualification shall be necessary:-

(1) Minimum 10 years of continuous service from the date of joining on the
post of Municipal Secondary Teacher or from the date of acquiring of
training qualification (B.Ed/ B.A. Ed/ B.Sc Ed), whichever is later.

Or
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(i1)

(iii)
(iv)

Minimum 06 years of continuous service from the date of joining on the
post of Municipal Senior Secondary Teacher or from the date of
acquiring of training qualification (B.Ed/ B.A. Ed/ B.Sc Ed), whichever
is later.

Post Graduate with at least 45% marks from recognized university. For
the Scheduled Caste/Scheduled Tribe/Extremely Backward Class/
Backward Class/Persons with Disabilities & women , 5% relaxation
shall be given in the minimum required marks.

Qualified in Assessment (Efficiency Test)/Teacher Eligibility Test.

As directed. Cleanliness Certificate of three years prior to the year of
promotion.

9. Reservation:-

@

The rules of reservation applicable in the direct recruitment under State
Government by the General Administration Department shall be
applicable in the direct recruitment under Municipal Body. Similarly, the
rules of reservation applicable in the promotion under the State
Government shall be applicable in the promotion under Municipal Body.

(i1) (a) The appointment of Municipal Secondary/ Municipal Senior Secondary

Teacher shall be made as per the district level subject wise roaster of
reservation.

(b) The appointment of Municipal Librarian shall be made as per district

(1)

(iv)

level roaster of reservation.

The concerned Regional Deputy Director of Education shall clear the
roaster of reservation in connection with Municipal Secondary/Senior
Secondary Teacher and Librarian.

Similarly, the concerned Regional Deputy Director of Education shall
clear the roaster point of reservation in connection with promotional
post.

10. Procedure of Appointment:-

)

(i)

(iii)

@iv)

The State Government, through District Education Officer shall
communicate the number of vacancies in the direct recruitment on the
post of Municipal Secondary Teacher/Senior Secondary Teacher/
Librarian.

As per schedule, fixed by the State Government, the concerned
“Municipal Body” shall publish subject wise, category wise vacant posts
of Teachers and Librarian in Government, Nationalized, Project Girls
and upgraded secondary/Senior secondary schools situated under the
jurisdiction of the concerned ‘“Municipal Body” 1i.e. Nagar
Panchayat/Municipal Council/ Municipal Corporation through the
member secretary of the concerned Municipal Body for a minimum of
30 (Thirty) days. A copy of the said notice shall also be displayed on the
notice board of the office of the concerned District Education Officer.
The eligible candidate shall submit the application in prescribed
performa, as made available from time to time, in the office of the
member secretary of the concerned Municipal Body either through hand
to hand or through speed post/registered post.

The appointment of the Municipal Secondary Teacher shall be on the
basis of a panel. Panel shall be prepared subject wise, whose validity
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v)

shall be one year from the date of publication of last panel. The panel
shall be prepared on the basis of merit point in descending order. The
calculation of merit point shall be done in the following manner:-

Percentage of Percentage of
marks obtained in + marks obtained in
Merit Point: all subjects at the all subjects at the
graduation level B.Ed level
2

In those subjects, where it is not necessary to have B.Ed, the merit
point shall be Percentage of marks obtained in all subjects at the
graduation level. Besides having qualification of B.A. Ed/ B.Sc Ed, the
merit point shall be Percentage of marks obtained in all subjects at the
B.A. Ed/ B.Sc Ed level.

The widow of former servicemen shall be given additional
weightage of 10 marks in the merit point. Similarly, 05 marks of
additional weightage shall be given to those guest teachers who imparted
education in Senior secondary schools for minimum of one year.

In case of obtaining similar marks, the name of the candidate

whose date of birth falls earlier shall be placed above the panel. In case
of similar marks and date of births, the place shall be decided on the
basis of name of the candidate as per English dictionary, i.e. the name of
the candidate falls earlier, as per English dictionary, shall be place above
the panel. In case of similarity in this too, the place in the panel shall be
determined on the basis of draw of lots.
The appointment of the Municipal Senior Secondary Teacher shall be on
the basis of a panel. Panel shall be prepared subject wise, whose validity
shall be one year from the date of publication of last panel. The panel
shall be prepared on the basis of merit point in descending order. The
calculation of merit point shall be done in the following manner:-

Percentage of Percentage of
marks obtained in marks obtained in
Merit Point: all subjects at the + all subjects at the
’ post-graduation B.Ed/ B.A. Ed/
level B.Sc Ed level
2

In those subjects, where it is not necessary to have B.Ed, the merit point
shall be Percentage of marks obtained in all subjects at the Post-
graduation level.

The widow of former servicemen shall be given additional
weightage of 10 marks in the merit point. Similarly, 05 marks of
additional weightage shall be given to those guest teachers who
imparted education in Senior secondary schools for minimum of one
year.

In case of obtaining similar marks, the name of the candidate
whose date of birth falls earlier shall be placed above the panel. In case
of similar marks and date of births, the place shall be decided on the
basis of name of the candidate as per English dictionary, i.e. the name
of the candidate falls earlier, as per English dictionary, shall be place
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(vi)

(vii)

above the panel. In case of similarity in this too, the place in the panel
shall be determined on the basis of draw of lots.
The appointment of the Municipal Librarian shall be on the basis of a
panel. Panel shall be prepared subject wise, whose validity shall be one
year from the date of publication of last panel. The panel shall be
prepared on the basis of merit point in descending order. The calculation
of merit point shall be done in the following manner:-

Percentage of Percentage of
marks obtained in N marks obtained in
Merit Point: all subjects at the all subjects at the
graduation level B.Lib level
2

The widow of former servicemen shall be given additional
weightage of 10 marks in the merit point.

In case of obtaining similar marks, the name of the candidate
whose date of birth falls earlier shall be placed above the panel. In case
of similar marks and date of births, the place shall be decided on the
basis of name of the candidate as per English dictionary, i.e. the name of
the candidate falls earlier, as per English dictionary, shall be place above
the panel. In case of similarity in this too, the place in the panel shall be
determined on the basis of draw of lots.

Constitution of Committee for the preparation of Panel:-

The following committee shall prepare the panel on the basis of received
applications:

Committee for the Nagar Panchayat/Municipal Council :-

Chief Councilor Nagar Panchayat/Municipal Council President

One selected Member of Education Committee of Member
Nagar Panchayat/Municipal Council

(In case of male president, the selected member shall
be female)

Executive  Officer, Nagar Panchayat/Municipal Member
Council Secretary

District Level Officer of Education Department Member
nominated by the District Education Officer of the
concerned district

If any member of Schedules Caste/Scheduled Tribe are not there in

the aforesaid committee, then the District Magistrate shall nominate an
officer belonging to Scheduled caste/Scheduled Tribe category.

The tenure of the member selected by the Education Committee of

the Nagar Panchayat/Municipal Council shall be of one year.

Note:- In case of non-constitution of the Education Committee of

Nagar Panchayat/Municipal Council, one officer of the sub divisional level
shall be nominated by the concerned Executive Officer, to be a member.




24

fagR e (srmRer), 7 R 2020

Committee for the Municipal Corporation: -

a

Mayor of the Municipal Corporation President

b

One selected Member of Education | Member
Committee of Municipal Corporation

(In case of male president, the selected
member shall be female)

Municipal Commissioner of Municipal | Member Secretary
Corporation

District Level Officer of Education | Member
Department nominated by the District
Education Officer of the concerned district

If any member of Schedules Caste/Scheduled Tribe are not there in

the aforesaid committee, then the District Magistrate shall nominate an
officer belonging to Scheduled caste/Scheduled Tribe category.

The tenure of the member selected by the Education Committee of

the Municipal Corporation shall be of one year.

Note:- In case of non-constitution of the Education Committee of

Municipal Corporation, one officer of the district level shall be nominated by
the concerned Municipal Commissioner, to be a member.

(viii)

(ix)

x)

The panel shall be prepared jointly by the Secretary and nominated
officer by the concerned District Education Officer of the Panel
Preparation Committee. The Secretary of the Panel Preparation
Committee shall be responsible for this purpose. The Secretary of the
Panel Preparation Committee shall fix the date and place for preparation
of the panel and shall take necessary help from the members. Each page
of the panel shall be signed by each of the aforesaid two members. The
Member Secretary shall publish the panel provisionally after getting the
approval from the President of the Panel Preparation Committee. In case
of non-availability of the Mayor/Chief Councilor either when the post of
Mayor/Chief Councilor is vacant or he is out of headquarter, the panel
shall be published provisionally after taken approval from the Deputy
Mayor/ Deputy Chief Councilor, who would be in charge of the
Mayor/Chief Councilor.

Fifteen days’ time shall be allowed for raising any objections, if any.
After the rectification of the received objections, the panel shall be
finalized. The finalized panel shall be approved by the Panel Preparation
Committee on the basis of majority. In case of non-availability of the
Mayor/Chief Councilor either when the post of Mayor/Chief Councilor
is vacant or he is out of headquarter, the panel shall be published
provisionally after taken approval from the Deputy Mayor/ Deputy Chief
Councilor, who would be in charge of the Mayor/Chief Councilor.

The selection list shall be prepared on the basis of approved final panel
and roaster point by the member secretary. In the selection list,
maximum five times candidates may be included category wise. The
candidates included in the selection list shall be called on the fixed date,
time and place with their original certificates for verification of
certificates. The selected candidates shall be allotted schools on the basis
of Merit-cum-choice through counseling. In this, priority shall be given



fIgR o1 (srmuRvn), 7 fewseT 2020 25

(x1)

(xii)

(xiii)

(xiv)

(xv)

to Handicapped and women candidates. Consent shall be taken from the
interested candidate for appointment. The claim of appointment of any
selected candidate shall be cancelled automatically, in case of absence
without any information.

The appointment letter (with the photograph of the candidate) of
selected candidate shall be issued by the member secretary after
obtaining concurrence of the panel preparation committee, as per the
number of vacancies mentioned in the advertisement. The Education
Department shall issue necessary guide lines so that the selected
candidate may get the appointment letter in time. It shall be essential to
join the school by the concerned candidate within 21 days from the date
of issuance of the appointment letter otherwise his/her appointment may
be terminated. The member secretary shall make available the list of the
final selected list to the District Education Officer and office of the
District Appellate Authority.

The Head Master of the concerned school shall accept the joining only
after verification of the appointment letter from the concerned
recruitment unit.

It would be necessary to submit the health certificate issued by the Civil
Surgeon-cum-Chief Medical Officer and Character / Antecedent
Certificate from the competent Police Officer of the concerned district at
the time of joining by a candidate.

The administrative department will issue necessary guidelines regarding
giving opportunity to the other candidates in the panel in case
appointment is not made as per the advertised vacancy.

The administrative department shall make changes in the aforesaid
selection process by preparing a web portal (software), in order to make
the selection process more congenial to the candidates, without
interfering into the autonomy of the recruitment unit.

11. Verification of Certificates.—It would be the responsibility of the Municipal
Commissioner/Executive Officer of the concerned Municipal Body to do the necessary
verification of the certificate of qualification along with other certificates. On finding the
certificates forges or fake, legal action shall be taken after terminating the employment and
recovery of the payment made.

12. Service Conditions.—

@
(i)

(iii)

@iv)

The Head master, Teacher, Librarian may remain in service up to 60
years of age.

The first two years of the service shall be of probation. During this
period, in case of not following the prescribed code of conduct, the
disciplinary authority may terminate the service after giving an
opportunity of only one show cause.

The State Government shall give grants in aid for payment of salary etc.
to the Head master, Teacher, Librarian till the respective Municipal
Corporation, Municipal Council and Nagar Panchayat became
competent to pay the same.

The Head master, Teacher, Librarian shall be covered under EPF
scheme prospectively as embodied in ‘Employees Provident Fund and
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Miscellaneous Provisions Act, 1952”. The State Government shall make
the contribution on the monthly emoluments of Rs. 15000/-.

V) The Head master, Teacher, Librarian will be paid salary (with
increment), as fixed from time to time. Those teachers, who has not
qualified in the teacher eligibility test, shall be entitled for increment
only after being qualified in Assessment (Efficiency Test) under the
previous rules. Therefore, for yearly increment, it shall be necessary to
qualify teacher eligibility test or Assessment (Efficiency Test). The
allotment of grants in aid for payment of salary etc. shall be made by the
Administrative Department after following the process for the same.

(vi) The inter-se seniority of the teachers shall be determined by the
concerned member secretary of the recruitment unit as per the criteria
prescribed by the Administration Department.

(vii) Continuity in Service—Working Secondary Teacher, in case of
appointment on Senior Secondary Teacher either in his appointing unit
or other appointing unit, shall get the benefit of pay protection only,
after granting the continuity of his service. This benefit shall be
applicable to teachers appointed after notification of this rule. In this
regard, the Administrative Department will issue detailed guide lines
separately.

13. Leave with Pay for getting the qualification of B.Ed:—Untrained teachers
working under Municipal Body before the notification of this Rule will be granted leave
with pay for taking training in B.Ed for two years only from the date of notification of this
Rule. Those untrained teachers who are enrolled as B.Ed apprentice in the training institutes,
determined by the Education Department, will also be given leave with pay. This leave,
shall be sanctioned by the member secretary of the concerned Municipal Body with the
condition that he/she will impart education for a minimum of five years after completion of
the training (B.Ed). In case of leaving the service before completion of the said fixed period,
he/she shall have to deposit the salary etc received during the training period to the
government treasury. The concerned teacher shall have to furnish bond to this effect. The
recoverable amount will be recovered under public demand recovery act.

14. Promotion.—A panel shall be prepared for promotion on the post of Municipal
Senior Secondary Teacher and Head Master. For this the committee constituted for
appointment shall be competent authority. The Administrative Department will issue
detailed guide lines in connection with promotion.

15. Appointment on the basis of compassionate ground.—An eligible dependent of
teacher/head master/clerk/peon working from earlier in District/Division/State Cadre in
secondary/Senior secondary schools, teacher/librarian appointed under Municipal Body and
Secondary/Senior Secondary teacher, Head Master, Librarian appointed/promoted under this
Rule, may be appointed against the available vacancy of basic grade of Elementary Teacher
under jurisdiction of concerned Municipal Body, on compassionate ground by the
recruitment unit concerned. For this the concerned dependent shall have to furnish their
consent. The appointment on compassionate ground shall be made by the recruitment unit,
as per the provisions issued by the General Administration Department related with
compassionate appointment. Apart from this, the Administrative Department may issue
resolution in connection with appointment on compassionate ground.
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16. Transfer.—The posts of Head Master, Teacher, Librarian generally are not
transferrable, however with following exceptions:

@

(i)

(1i1)

@iv)

During the service period, the Head master, Teacher and Librarian may
avail two optional transfers after completing three years of service, in his
cadre/subject within the schools situated under the jurisdiction of his/her
recruitment unit. There shall be difference of minimum five years in
between the two optional transfers. If more than one application is
received for one vacant post, then the Member Secretary of concerned
recruitment unit shall take steps for transfer on the basis of inter se
seniority and giving preference to handicapped head master, librarian,
teacher and women head master, teacher and librarian. The approval of
this action shall be given by the President of the committee constituted for
the purpose of appointment.

The Member Secretary of the concerned recruitment unit shall adjust the
teacher in other school situated under the recruitment unit on the basis of
the report submitted by the District level officer of the Education
Department, in order to remove the subject anomalies and to bring
rationality in the standard ratio of teacher. The confirmation of this
process shall be done by the President of the committee, constituted for
appointment.

In case of proved financial irregularities, moral turpitude or other serious
charges, the Member secretary of the concerned recruitment unit shall
transfer head master/teacher/librarian, for one time, on administrative
ground in the interest of school and students. The approval of this action
shall be given by the President of the committee constituted for the
purpose of appointment.

Handicapped Teacher/Librarian and Woman Teacher/Librarian may avail
optional transfer for one time only against available vacancy of the
corresponding post at schools situated in inter appointing unit, including
inter district. Besides, male teachers/librarians may also avail mutual inter
appointing unit (including inter district) transfer for one time only. In this
regard, the Administrative Department will issue detailed guide line
keeping in mind the reservation category, seniority etc.

17. Maintenance of Service Book.—The Administrative Department will issue
detailed guidelines with respect to maintenance of service book of secondary teacher, Senior
secondary teacher, head master and librarian.

18. Leave:-

(1) Municipal Secondary/Senior Secondary Teacher, Librarian and Head

master shall be eligible for the following kinds of leave:-

(1) Casual Leave:- Casual leave upto 16 (Sixteen) days during the
calendar year. This leave (along with other leave) cannot be
granted for more than 10 days at a time.

(i1) Special Leave:- Special leave upto two days in each month to
women head master, women teacher and women librarian.

(iii))  Maternity Leave:- Women head master, women teacher and
women librarian shall be entitled to Maternity leave upto 180
days. The benefit of maternity leave shall be restricted with first
two children.
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2)

(iv)  Paternity Leave:- Male head master, teacher, librarian shall be
entitled to Paternity leave upto 15 days. The benefit of paternity
leave shall be restricted with first two children.

(v)  Medical Leave:- Medical leave upto 20 (twenty) days during the
calendar year on the basis of the medical certificate. It will be
accumulated upto maximum 120 days, during the whole service
period. Out of which only upto 90 days of medical leave may be
availed at a time during any calendar year. It can be prefixed of
suffixed with casual leave.

(vi)  Earned Leave:- Earned leave upto 11 days during the calendar
year, after serving first two years in the service, which will be
accumulated upto maximum 120 days. Accumulated earned
leave of more than 120 days expired automatically. The Head
master is also entitled for this leave.

(vii) Study Leave:- Maximum three years of study leave without
salary is permissible to teacher and librarian. The period of this
leave will not be treated as breakage in service.

This leave is permissible only after completing of minimum
three years of service from the date of joining. Besides, after
availing study leave, the concerned teacher/librarian shall have to
work for a fixed period. The Head master is also entitled for this
leave. In this regard, the Administrative Department will issue a
detailed guide lines separately.

(viii) Extraordinary Leave:- Apart from the aforesaid leaves,
extraordinary leave without pay upto 30 days during the calendar
year is permissible for any reason. This leave shall not be treated
as breakage in service, thereafter the period of absence shall be
treated as breakage in service. The service shall be terminated
after absence of maximum five years. For this the concerned
shall be given an opportunity by issuing a show cause and the
process of termination from service shall be conducted by the
committee constituted under Rule-10(vi).

Grant of Leave.—All the aforesaid leave except Casual Leave and
Special Leave shall be granted by the member secretary of the concerned
recruitment unit on the recommendation made by the concerned head
master/in charge head master. The casual leave and special leave shall
be granted by the head master/ in charge headmaster of the concerned
school. The casual leave and special leave of head master/in charge head
master of this cadre shall be granted by the member secretary of the
concerned recruitment unit. The leave account of the teacher/librarian
shall also be maintained properly along with their service book.

19. Code of Conduct:-

@

(i1)
(iii)

@iv)

Completion of the syllabus, as prescribed in easy and accessible manner
by the Teacher.

Attend school on time and conduct the class as per prescribed routine.
Not to mentally and physically harass children by ensuring protection of
child rights.

Not to be involved in private business either directly or indirectly.
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v)
(vi)

Not to take any type of intoxication.
Play an active role in eradicating social evils like child marriage and
dowry system.

(vii) To follow instructions/directions given from time to time by the School

Management Committee, Appointing Authority, District Magistrate and
district level officers of Education Department.

(viii) To follow instructions/directions given by the Bihar School Examination

(ix)

Board from time to time in order to successfully conduct the annual
secondary and Senior secondary examination.

Neither be a member of a political party or such organizations who take
part in politics nor associated with such organization.

20. Disciplinary Actions.—The disciplinary authority shall be competent to initiate
disciplinary action against teacher, Librarian and Head Master with respect to not having
allegiance with the duty, not following the laid down code of conduct and working against
the interest of the student, interest of the school.

The member secretary of the municipal body may suspend them in the case
where the concerned is jailed or found prima facie involved in misappropriation of
government money/unauthorized absence/disregard the order of senior officers. In
the case of suspension or initiation of departmental proceeding, enquiry shall be
made by the enquiry officer after framing of charges. The following penalties may,
for good and sufficient reason, be imposed on the concerned:-

(i)

(iii)
(iv)

)

(a) Minor Penalties:-
(i) Censure;
(i) withholding of increment (Non-cumulative/ cumulative)

(b) Major Penalties:-

(1) withholding of promotion

(i1) reduction in lower post

(iii) reduction in lower scale of pay

(iv) removal from service which shall not be a disqualification for

future appointment /selection.

It would be necessary to issue a show cause to the concerned before
imposing minor punishment by the concerned member secretary. Before
imposing minor punishment, it must be approved by the President of the
recruitment unit. Before imposing major punishment, the concerned
member secretary must give at least two opportunities to the concerned
for submitting show cause reply. Before imposing major punishment, the
same must be approved by the disciplinary authority.
During suspension, the concerned is entitled to receive a subsistence
allowance an amount equal to the 50% of the basic pay.
The order of punishment shall be issued under the signature of the
member secretary of the concerned recruitment unit. The order shall
contain the details of facts which caused imposition of such punishment
to the concerned.
A show cause will be asked from the Head master, teacher, librarian
when they are found absent from duty unauthorisedly during inspection
made by the district administration or officers of the Education
Department. In case of clarification found to be unsatisfactory, an order
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of cut in salary for the absence period may be issued from the concerned
head master, teacher or librarian on the principal of ‘no work no pay’.

21. Action against recruitment unit:-

@

(i)

In case where the recruitment unit failed to appoint teacher/librarian as
per the fixed date and selection process without any valid and sufficient
reason, it will be considered as violation of its constitutional obligation
and for this the responsible officer and concerned Municipal Body will
be proceeded against the suitable provisions of Bihar Municipal Act,
2007.

If a complaint made against Head master, teacher or librarian at the
District Magistrate or District Education Officer level is found to be true
and a recommendation is made for initiation of disciplinary action
against them, then the disciplinary action should be conducted within a
maximum period of 60 days from the date of recommendation.
Otherwise, a recommendation for taking action against the concerned
disciplinary authority shall be made before the Urban Development &
Housing Department, on which the concerned department shall take
action expeditiously.

22. Complain and Appeal.:-

The ‘District Appellate Authority’ constituted at the District level shall have
the power to hear and decide a complaint/appeal related with appointment made
under this rule and matters related with  the service condition of Head
master/teacher/librarian working under this Rule. The ‘State Appellate Authority’
shall be competent to hear appeal against the order passed by the District Appellate

Authority.

23. Miscellaneous:-

)
(ii)

(iii)

The Administrative Department shall explain any of the provisions of
these Rules and it may solve difficulty that may arise in enforcing it.
These Rules shall not affect the salary and service conditions of the
district/division cadre teachers of Government, Nationalized (including
Project Girls Secondary School) Secondary and Senior Secondary and
head master of State cadre appointed under the provisions of the
previous Rules.

The State Government shall determine the equivalence of the degree of
specified subject and different qualification, the for the purpose of
appointment of subject wise teachers.

24. Repeal & Saving:-

@

From the date of promulgation of these Rules, the Bihar Municipal Body
Secondary and Senior Secondary Teacher (Appointment & Service
Conditions) Rules 2006 and amended Rules 2008, 2009, 2012, 2014,
2015 and 2017, related with appointment and service conditions of
secondary and Senior secondary teacher under the jurisdiction of a
municipal body, shall be deemed to be repealed. However, even after
this repeal, any work or any action that has been taken on the basis of
the Government Resolutions, instructions, directions and Rules enforced
prior to the date of enforcement of these Rules, shall be treated as the
work or action that has been done under these Rules, as that have been
done under these Rules.
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(i1)  If any provision contained in the notifications, orders, circulars, letters
etc. issued for implementation of previous Rules, is not in tune with the
provisions of these Rules, shall be deemed to be amended as per the
provisions of these Rules.

By the order of the Governor of Bihar,
R. K. Mahajan,
Additional Chief Secretary.
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